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File Nn. l0/03/2019-NCLTmm m:m/ NATIONAL COMPANY LAW TRIBUNAL

ner am we;
m m an Wm aim 2»:

5‘“ Floor, Bloch}.
cm Complex, Ludhl Read,

ws’ Rea/Nev. Delhle llonna
Ww/ Duh: 23‘" rebruary 2ND

ORDER
There shell be sneem Bench at Murnbnl on n.3,2mq to attend rhe matmrs lismd bel'nre

Shn V 1’. slngh. Member (Judi ell end Shrl Ravikumm nun... my. Member (leehnlcal). The
Special heneh <hal| wmpme ol

'Ee' menebn NL Mumbai
| ShnMK ShrenalM nbcrllndlelal)
2 Shn RavlkumazDuraisamy, Member (Technical)

5th M. K. Shrawat, Member (Judi al) shell fixst Iak: up the rnnlrers uflhe snecml Bench
and lhen ulk‘nd Ihe mailers of rheir bnn Single Bench

The Conslituuon 01 Bench as per secilon 41‘) (3) ofthc CompanlebAnn, 2013.
This is in modificalmn ol'dec‘r of even number dated 26.9.2018 For 1 3.2019 only.
This issuesmm 1110 approval of Hnn'hle Presldem, NCLT.

(shivdii'ni/Bui/ma)

Reglxmr, VCI.T
Telephone: 24363451

P s. to IIon’blc President. National Company Law Txlbuml. New Dclhl.
llon'blc Members, hnunnal Compan) Lew Tribunal
umeere hr Nalional Company Law Tribunal. Princxpal Bench. New Delhi/Kolkala Mumbai/
Chennai/Ahmemhad AllahabadrBengaluru’Chandlgarh/(inwahaII/Hydelabad.
Ps 10 Joint Scarclzm (Sh. (lyanc<h\\ar Kunlar Slngh) Ministry ofConpcralcAlrelrs. Non Delhi.
NCLl web sile’ Nome Board.
The lnsmulc or chnnererl Aecnnmnnrs 0f Indla 11 0. New nelhr
The lnslimm ofCompany Secretaries cflndia. lCSl. House 22. lnslilnliunal Area. I ndhl Road.
Ne“ Delhii 110003.
The Institute ofCost Accoumank n 1' India, CMA Bhfi“ an. 3 lnslimuunnl Aven,l.mll1i Rn‘dd, Ntw
Delhi-110003
Carpal-4|: law Adviser. 153. Easam Enclave l’nlam Road New Delhi-110057

10 laxmun Allied Sezviccs Ltd. 59’32 \Iew thmkRoad Delhi
11 The All India Reporter PM LId.. 31-1), '13’ Block. Dglhl HighCoun.1\'cchlhi
12. Bar Cuuncil.Nechlhi'Mumbai


